3 Oral Answers

SHR] JYOTIRMOY BOSU:. 1 am
saying 1 Lave never geen it—th2

wholesale questions have beey shifted
(Interruptions).

MR, SPEAKER: That does not mesn
that you have not geen it. I am pre:
siding. 1 am doing it with my due
conscience,

SHRI JYOTIRMOY BOSU: You arc
veiting a new precedent,

MR, SPEAKER: Shri Chandradeo
!"rasaq Verma.

SHRI JYOTIRMOY BOSU: 1t ig a
new precedent. You kindly ask your
Secretariat ‘o produce one example.

MR. SPEAKER: Yes_ ] have; I think
so. Shri Chandradeo Prasad Verma.

Special drive against unlicenseg arms

*229. SHR1 CHANDRADEO PRA-
SAD VERMA: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether it is a fact that Gov-
crnment have asked the State Govern-
ments to launch g gpecial drive against
the unlicensed arms and their illegal
manufacturer: and

(b) if 50, the details thereof and the
reaction of the State Governments
with regard thereto.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
{SHR] YOGENDRA MAKWANA): (a)
and (b), The State Governments were
asked in September-October, 1980 to
launch g special drive to unearth un-
licensed arms. A statement listing the
important suggestions conveyed to the
State Governments in this regard is
laig on the Table of the House. The
replies received go far indicate that
the State Governments have reacted
positively to these suggestions,
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suggestions conveyed to

Enportant
State Governments regarding unearth-

ing of illicit arms and ammunition

(i) A small cell may be created in
the Police Headquarterg exclusively
for tackling the problem of unlicensed
manufacture, sale and possession of
arms, ammunition and explosives;

(ii) All Sub-Divisional Police Offi-
cers and al] officers incharge of Police
Stationg may be directed to make
special efforts to unearth unlicensed
manufacture ang sale of fire arms and
ammunition; ’

(iii) Suitable rewards may be given
to police officers for commendable
work done by them in thig behalf.
Suitable cash rewards may also be
given to individuals giving information
leading to the recovery of unlicensed
arms and explosives, the identity of
such persons being kept secret; and

(iv) The question of giving amnesty
1o those who voluntarily surrender
unlicensed weapons within a reason-
able period of time to be fixeq by the
State Governments may be considered.
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MR. SPEAKER: Before the Hon.
Member puts the next supplementary
1 may inform the august Houge that

yesterday, in the Business Advisory

Committee, we were of the consensus
that no Question should be given
more than 8 minutes. So, please con-
fine yourselves particularly to this
time-limit, so that we can have more
of Questions.

Now, Mr. Arif Mohammad Khan.
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Andhra Pradesh, Arms seized: 43.
Haryana: Guns—12,
Pistols—176.
Revolver—1.
Knives—I'1.
Barchas—17,
Swords—3,

During October 1980, 236 cases were

registered or action taken under the
Armg Act.
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Himachal Pradesh; Total number of
arms peized: 09. During 1980, 238
cages were taken up.

Punjab: Pistols/Revolver (Desi) 140;
Pistols/Revolver (Foreign made)
7e....

MR. SPEAKER: This is a routine
thing....

SHRI YOGENDRA MAKWANA:
Cartridges—276. Then, regarding Tri-
Pura Arms 254. Upt, 10-10-80.. Then
regarding U.P. arms seized. 1,812. We
have Bombs 9, Grenades 14, Cartridges
4757. Sir, regarding Delhi,  Pistol/
Revolver—-50, knives daggers—766.
Cartridges 197. ..

MR. SPEAKER: 1t iy all right, Mr.
Makwana, you need not read the
whole of jt.

MR. SPEAKER: Yes, Mr. Bosu?

SHRI JYOTIRMOY BOSU: sir, the
mischief is done mainly through two
items. One ig explosives, for whicn
vou require potassium chloride and
certain barium chemicals—] could not
tell you because I do not know science
much—ang the other is steel for the
manufacture of fire arms both single
shaft and multiple shaft. Will the hon.
Minister please tell us whether they
are trying to catch the root cause?
Potassium chloride cannot be produc-
ed in the roadside factories. How are
these people getting explosives, potas-
sium chloride ang things like that?
One truck-load of potassium chloride
was caught red-handed in Calcutta. 1
would like to know from the hon.
Minister whether any specia]l effort is
being made to draw up an exhaustive
list of sources of raw materials and
the manufacturing units which have
the equipment for production of fire
armg and fire guns?

SHR] YOGENDRA MAKWANA: I
said thay all efforts are being made
to seize illegal arms and the sources
from which they come, including the
raw materials,

Lous of life to police in communa) riets
+

*231. SHRI CHANDRABHAN
ATHARE PATIL.

SHRI BALASAHEB VIKHE
PATIL:

Will the Minister of HOME AF-
FAIRS be pleaseqd to lay a statement
showing;

(a) the number of police officials
and constables injured or who lost
their lives during the communa]’ riots
from August 1980 onwards in some
parts of the country;

(b) the steps Government have
taken to protect their lives: and

(c) the steps Government propose io
take to create confidence in their minds
ang boost un their morale?

THE MINISTER Of STATE (N
THE MINISTRY OF HOME AFFAIRS
(SHR] YOGENDRA MAKWANA): (a)
A statement giving information re-
ceived so far from the State Govern-
ments, Union Territories is laid on the
Table of the House. Information in
respect of the remaining States/UTs is
being collected and will be laid on
the Table of the House,

(b) According to the normal prac-
tice policemen are deployed in suffi-
cient numbers and are provided with
necessary prutective equipment while
dealing with riots.

(¢) Working conditions and wei
fare measures, which have a direct
bearing on the efficiency and morale
of the polic2 forces, are being con-
stantly reviewed,





